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Introduction of women jails in States/ UTs
364 KUMARI SELJA: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the number of prisons have decreased and the number of prisoners

have increased in the last three years;
(b) if so, the State/UT-wise details with special reference to Haryana;

(c) whether Government has any plan to intfroduce 'women jails' in the remaining

23 States/UTs, including Haryana;
(d) if so, the details thereof and if not, the reasons therefor;

(e) whether there has been a rise in the number of unnatural deaths in prisons;

and

) if so, the reasons therefor with special reference to Haryana?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY): (a) and {b) National Crime Records Bureau (NCRB) compiles prison
statistics 1n its publication "Prison Statistics India". Published reports are available
till the year 2017. State/UT-wise number of prisons and prisoners during the years

2015 to 2017, including Haryana, are given in Statement (See below).

(¢) and (d) "Prisons’ and 'persons detained therein’ are State subjects under Entry
4 of List II of the Seventh Schedule to the Constitution of India. The State Governments
are competent to establish 'women jails' in their jurisdiction as per their need and

requirement.

(e) and () There were 133 incidences of unnatural deaths of inmates in prison
during 2017 as compared to 231 incidences of unnatural deaths in 2016. These figures

in case of Haryana are 7 and 9 respectively.



Statement

State/UT-wise Number of jails and inmates lodged in various jails at the end of the year 2015, 2016 and 2017
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SL State/UT 2015 2016 2017
No. Number of Number of Number of Number of Number of Number of
jails inmates jails inmates jails inmates
1 2 3 4 5 6 7 8
1 Andhra Pradesh 112 7897 112 ~ 7267 105 8453
2. Arunachal Pradesh Z 184 2 214 2 208
3 Assam 31 097 31 8611 3l 8257
4. Bihar 58 28418 58 33102 58 40186
5 Chhattisgarh 2 17662 30 18631 33 19372
6. Goa 2 423 2 448 1 420
7. Gujarat 27 11778 27 12438 2 13011
8. Haryana 19 18269 19 17654 19 19074
9 Himachal Pradesh 14 1979 14 2192 14 2119
10, Jammu and Kashmir 14 2333 14 2688 15 2640
11.  Jharkhand 2 17613 2 17173 29 18151

[VHIVS VAIVH]

SUCTISONE) PalivIsUs)



12.

13.

14,

15.

16.

17

18.

19.

20,

21.

22,

24,

27.

Kamataka

Kerala

Madhya Pradesh

Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland
Odisha
Punjab
Rajasthan
Siklam
Tamil Nadu
Telangana
Tripura

Uttar Pradesh

102

11

91

126

137

13

13473

1325

38458

20657

651

M3

1244

490

15965

23645

20086

251

14122

6201

1039

88747

102

123

154

11

91

126

138

49

13

14843

7073

37649

31438

624

833

1161

413

15303

22598

20363

324

14873

6219

929

95336

104

123

11

9l

128

138

490

13

14549

7753

38708

33699

70

874

1249

419

15223

24048

19724

346

13969

5545

1037

96383

01 SADMSUE UDTTLAY

[610T TequacN 07]

SUCTISON () PalivISUr)

cCl



1 2 3 4 5 6 7 8
28 Uttarakhand 11 4348 11 4200 11 4748
29 West Bengal 58 21523 59 22969 59 23092
300 Andaman and 5 499 4 183 4 178
Nicobar Islands
31.  Chandigarh 1 688 1 768 1 %7
32, Dadra and Nagar Haveli 1 166 1 120 1 25
33, Daman and Diu 2 46 2 5 1 59
34 Delu 10 14183 12 14058 16 15161
35 Lakshadweep 4 24 4 7 4 2
36, Puducherry 4 191 4 242 4 22
Torar (Arr Inpia) 1401 419623 1412 433003 1361 450696

Note: Maharashtra reported for 2017 that out of 100 sub jails, only 43 sub jails were active and 37 sub jails were closed.

Source: Prison Statistics India, 2017.
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